Government of Jammu and Kashmlr :
Public Works (R&B) Department . -

Civil Secretariat, Jammu /Kashmlr
HRM

i Notification
Snnagar, the‘)&kof September, 2022

SO 955' - In exercise 'of fhe peivers bonferred by the proviso to Section

309 of the Constitution of India, the competent authonty approved following
amendment in SRO- 297 of 2006 of J&K Engmeermg (Gazetted) Servxce s

l

Recruxtment

“In Class V, at column 5, para (m), the roman number "V (I)" shall
be substltuted by "VI" ity Pt by : i
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No: PWD-HRM]/ZS/ZOZI G g ekt

Copytothe- sy
.. 1..Addition Chlef Secretary,
~'2. All Administrative Secretaries. ® ...
2 'fp"'"C'Pa' Secretary to the Lt Govemor : ; e .

4. /Managing Director__

iré»* No o

A, :

1 "

-?f: Director Archwes, Musenms & Archaeo!ogy. J&K Srmagar

Chief Engineer__ LY
*:0SD to Advisor (B) to the Lt Govemor for mformatlon. :

 Private Secretary to the Chnef Secretary
'Przvate Secretary to the Prmcxpal Secretary to the Government, Pw (R&B) Department
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